RC/ARC No.129/2019
Ram Kaur Vs. Sunil Bajaj

(Th-ough WC Cisco-Weabeax)

08.07.2020
Al 12:00 Noen to 12:05 PM

Fresent : Sh. Aridaman Singh Cheema Ld. Trainee Judgs.
Sh. Kunack Pancey, | «. Coursel for the petlionsr.
Sh. P.<.Rawal and Sh. Ta-un Aggarwal, Lc. Counsel for

he respondant.

Time is scught by lhe petitioner to file reply 1o lcave (O

defend application.

Let, the same be filmd within 10 days on the E-mali of the
Court and & copy ba providad |0 1he respordent through E-
mode. who shall be at llbarty to fila rejoinder al any.

Oa listed for arguments on leave to dofend applicaion on
17.08.2020 at 12:00 Noan. A scanned copy of order-sheet be

sent to the Cocrdirator of Compuler Branch o uploanding il on

]

ther wiskis i, as per prosedure, f
¥
|
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(RAJINDER KUMAR)
SCJ<um-RC (West), THC
Delhi: 08.07.2020

Scanned with CamScanner



RC/ARC No.18/2019
Usha Yadav & Ors. Vs, Jatinder Pal Singh

(Tnrough VIC Cisco-Webox)
08.07.2020
At 11:35 AM to 11:45 AM_

Present Sh. Aridaman Singh Cheema, Ld. Trainee Judge.
Sh. Mohinder Pal Singh, Ld. Councsel for the pelitioner.
Nene for the respondent.
It is submitted by the Ld. Counsel that the mater is
pending belore Mediation Centre and Is likely Lo be sellled thero.
In theso crcumstances, tne matter is adjourmned.
Be listed for scltlemert, if any / lurther proceedings on
10.09.2020. A scanned copy ol order-sheet bc sent to ine
Coorcinator of Compultar Branch for uploading it on the website,
as per pwocedure, [|
h
(RAJINDER KUMAR)

SCJ-cum-RC (West), THC
Delhi: 08.07.2020

Scanned with CamScanner



08.07.2020 (Through VIC Cisco-Wehex)
AL12:30 PM 10 01:05 pm
Prezent -

- i
Sh. Aridaman =ingh Cheema, Ld. Traines Judge

] .ti - Fl
Sh. Sunil Kumrar, Ld. Couw I5€ lor the plaintifr,

Sh. Chananjay Shahi, Ld. Counsel for the defendant

F.A heard

Be llsted lor orders o 23.07.2020. A scmnned copy of

Orcer-sheat he cort b tha Ceamedioocbee @~ o«

Scanned with CamScanner



